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AdftpUM or Hlndutva by Merat Miullini 

4674. PROF. A. LAKSHMl SAGAR: 

SHRIMATI KAMLA SINHA: 

Will the Minister of HOME AFFAIRS be 

pleased to state: 

(a) whether attention of Government has 

been drawn to the report appearing in the 'Indian 

Express' dated 27th June, 1998, captioned where 

VHP tells Muslinu to abandon Islam, redain 

Hindutva; 

(b) if so, whether Government have obtained 

the factual position in the matter; and 

(c) what are the details thereof sUtmg the 

reaction of Government thereto? 

THE MINISTER OF HOME AFFAIRS 

(SHRI L.K. ADVANI): (a) to 

(c) As per information received it is 

claimed that Merats are the descendants 

of an ex-Rajput ruler of Ajmer, and got 

converted to Islam during the time of 

Mughal rule. It is also claimed that the 

life style of Merats is such that they 

follow the traditions/rituals of both 

Hinduism and Islam and lately they have 

started gravitating towards Hinduism. 

Article 25 of the Constitution of India 

guarantees the right of choice of religion to its 

citizens. The State Governments, which are 

primarily coqcerned with the maintenance of 

"Public Order" arc advised, from time to time, 

for taking action against persons spreading ill-will, 

hatred or disharmony between members of 

different communities as per provisions of various 

laws. State Governments also have a duty to 

ensure that no conversion takes place due to 

coersion or fraud. 

TV Sets catch Secret Messages of Cops 

4675. SHRI ANANTRAY 

DEVSHANKER DAVE:             

SHRI SANJAY NIRUPAM: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government have seen 
newspaper report captioned "TV sets Delhi 
Cops secret message" appearing in 'Hindustan 
Times' New Delhi, of 13th July, 1998; 

(b) if so, the details thereof; 

(c) the steps being taken to upgrade the 

wireless system by providing privacy, caller 

identification and incryption facility in order to 

protect WIP security in Delhi; and 

(d) what action has been taken to 

ensure secrecy in the matter so that the 

security is not jeooardised? 

THE MINISTER Of HOME AFFAIRS 

(SHRI L.K. ADVANI): (a) to 

(d) Yes, Sir. The news-item in question 

contained a report that transmission of 


